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Statement

State-wise details of success stories from SAGY Gram Panchayats

Sl Neo. Name of the State

Success Story domain

1. Tharkhand

2. Kerala

3. Meghalaya

4. Maharashtra

5. Kamnataka
6. Punjab
i Madhya Pradesh

8. Gujarat

9, Uttar Pradesh
10.  Chhattisgarh

Skill Training to Youth, Sanitation and Animal
Husbandry

Organic Farming Special Medical Camp for Scheduled
Tribe People

Child Labour Free, Community Leadership Programme
and Sanitation

Soil and Water Conservation Activities, Training to
Masons, Construction of mud road through “Shramdan’,
Construction of Recharge Wells, Farm Road Facilities
in Village Market, Public Infrastructure-Construction of
Village Road and starting a Bus Service, Renovation
of School Building, Distribution of school bags in
Primary Schools and Anganwadis and LLED lamps for
internal Village Road

Free Solar Lantemm Distribution to the Artisans
SAGY Village to be Open Defecation Free

Liquor preparation stopped and reduction in liquor

consumption

Education, Sanitation and Observing YOGA Day in

the village to make villagers more health conscious
Agriculture Marketing

Well equipped Anganwadi renovated from Local

Financial Support

Payment of interest on delayved payment under MGNREGA

12430, DR. SANJAY SINH: Will the Minister of RURAL DEVELOPMENT be

pleased to state:

(a) whether under MGNREGA there is a provision to pay interest on delayed

payments of wages to workers and also a provision to punish the guilty officials;

(by 1if so, the details thereof;

T Original notice of the question was received in Hindi.
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(c) the quantum of outstanding payments to workers along with in the amount of
delayed payments during the last two years and the current year, State-wise mncluding
UP and Assam,

(d) whether the interest has been paid to the workers for delaved payments, as

per rules and if so, the details thereof, State-wise, and
(e) if not, the reasons therefor and Government's response thereto?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI RAM KRIPAL YADAV): (a) and (b) In order to ensure timely payment wages,
Rules have been issued for timely payment of wages under which, it was suggested
that clear accountability shall be fixed on the functionaries for timely performance
of specific duties leading to payment of wages. All cases of delayed payment attract
compensation (@ 0.05% per day of delay, which is automatically calculated and paid
by the State Government.

(¢) to (e) Ministry has released ¥ 2941277389 lakh (as on 01.08.2016) to the
States/UTs during Financial Year 2016-17 to clear the pending liabilities {(wage and
material component) for the FY 2015-16 and implementation of the MGNREGA for
the FY 2016-17. The States/UTs-wise details of pavment of delay compensation for
the FY 2014-15, 2015-16 and 2016-17 (as on 04.08.2016) under Mahatma Gandhi
National Rural Employment Guarantee Scheme (MGNREGS) is given in the Statement

(See below). No interest 1s paid to workers for delayed payments.
Statement

Status of payment lowards delay compensation

(T in lakh)

Sl States 2014-15 2015-16 2016-17

No. (as on 04.08.2016)
1 2 3 4 5

1. Andhra Pradesh 0 47.11 0

2. Arunachal Pradesh 0 322.74 0.78

3. Assam 0 0 0.003

4. Bihar 0 0.12 0.46

5. Chhattisgarh 0 13.75 0

6. Goa 0 0 0

7. Gujarat 0 0.1885 0.7736
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1 2 3 4 5
8. Haryana 0 0.37 0.19
9. Himachal Pradesh 0 1.81 1.31
10, Jammu and Kashmir 0 0 0
11, Jharkhand 10.23 64.73 21.19
12, Karnataka 0.03 0.6 15.85
13. Kerala 0 1.99 1.04
14, Madhya Pradesh 0 494 15.5
15. Maharashtra 738.24 492.62 158.59
16, Manipur 0 1.39 0.21
17. Meghalaya 0 101.76 0
13, Mizoram 0 32.78335 0
19, Nagaland 0 0 0
20.  Odisha 0.43 7.88 13
21. Punjab 0 50.1661 9.0136
22.  Rajasthan 1.34 18.88 5.61
23, Sikkim 0 6.11 0.06
24.  Tamil Nadu 0 8.04 3547
25, Telangana 0 396.23 1.68
26.  Tripura 0 0.43 3.64
27.  Uttar Pradesh 0 0 0
28.  Uttarakhand 0 18.63 6.25
29 West Bengal 0 7.03 0.23
30. Andaman and Nicobar 0 0 0
Islands

31. Lakshadweep 0 0 0
32, Puducherry 0 0 0
Totar 750.27 1644.75 598.41




